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For... M.baister'1 Visits Abrou 

672. SHRl MUKH'flAR SINGH 
'MAIJK: Will tbe Minister of EXTUl-
'NAL AFFAIRS be pleased to state: 

(a) the n:;p,mes of the countrie. visIt-
-ell recenUy by him; 

(b) the purpose ot each visii; and 

(c) the outcome or eat'h visit? 

THE MINISTER OF STATE IN 'THE 
.MINISrRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): <a) 
The Foreign Minister visited Canada, 
Algeria. the United states and Afgha-

'nistan during the months ot August. 
September and October this year. 

(b) and (c). The Minister led the 
.Indian dele,ation to the meeting of the 
Commonwealth Heads of Governments 
held from August:! t.) August 10 in 
Ottawa. Canada. The m '!tOting provid-

·ed the Minister an opportunity to 
meet the Heads ot Governments nr.rl 
other senior CommonweaIt.h represen-
tatives for an exchange of views on 
various matters of international con-
cern. 

The Foreign Minister visited Algiers 
,in connection with the conference of 
· the Heads of Non-Aligned nations, held 
.hom September 2 tu September 10. 
Apart trom the outcome ot the con-
ference, incorporated in the already 
lIublished F.conomic and Political De-
darations. the visit also provided him 

· an opportunity to diocuss various bila-
'Ielal and internation,ll Issues with 
leaders of non-align'!d nations present 

· bl Algiers. 

The Foreien Minist!!r led the Indian 
tlelqatton to 28th General Assembly 
IIIeetIng of tile Uni&ed Nations In New 
York. Ttut I'oreiln Mini8ter availed 

· IWnIleU of ,this opportunity to make a 
· ·lIriet visit tl) Washingto.'l and had tu1ks 
with the U.S. Secretary of State, Dr. 
Hen..,. KilaJnpr and excban,ed views 

· ilia matters of mutual interest, and fur-
.... normalisation 01 relallon~ between 
.ladia and U.SA. 

The Foreign Minister paid a good-
will visit to Kabul from October 29 to 
November 1 and exchanged views with 
tbe leaders of the Alghnn \}c'venunent 
on matters of mutual interest with 
particular reference to closed econo-
mic, technical and culturlll ties. 

RQoI1ed Portuuese Claim over Goa 

673. SHRI MUKHTlAR SINGH 
I4AIJK: 

SHRJ BIRENDER SINGH RAO: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to ~tate: 

(a) whether the attention of Gov-
ernment has been drawn to the press 
reports dated the 28th September, 1973 
to the effect that Portugal is still claim-
Ing \}oa as 1ts territory and two repre-
sentatives on its behalf are to be in-
cluded in the Portugneie Parl1amer.t; 
and 

(b) if so, the reaction of Govern-
ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SiNGH): (a) 
Yea, Sir 

(b) Government attach no import-
ance to these reports. Whatever Por-
tugal does to claim her non.existent 
ccmnection with Goa, it does not make 
any cWrerence to the realities of the 
situation. 

Ba,.u.ee ,_ ........ 1IeIq .. ted 
te IMiaa 8 ... 17 ........ J.-da 

aDd ......... 

674. SHRI MUHAMMED SHE-
RIFF: 

SHRI RAMJI RAM: 

Will the IlbUster of SUPPLY AND 
REHABILITATION be pleased to 
state: 

(a) whether an agreement was rea-
ehed between. the DeputmeDt of Sup-
ply and the Ministry of BatemaI 
Mairs in 1168 that only Auia&ants ., 
with live years purcbaae ~ 
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should be posted to the India SuPPIT 
Mission in I..ondon and Washington: 

(b) whether the Department of 
Supply reduced the required mini-
mum purchase experience of five years 
to three years on the 18th August, 1973 
in violation of the agreement reached 
witll. the Ministry of External Mairs: 
and 

(c) in view of the violation of the 
agreement referred to in part (b) 
above, whether the panel of Assistants 
formed out of interviews held on the 
25th and 27th September, 1973 will be 
declared null and void and only Assis-
tants with at least five years' expe-
rience called for interview to form a 
correct panel? 

THE MINISTER OF SUPPLY AND 
REHABILITATION (SHRl R. K. 
KHADILKAR): (a) An agreement 
was reached in 1960 that technical 
posts which includes the post of Assis· 
tant, would be filled by the non·IFS 
personnel selected by the Department 
of Supply while non-tenchnical posts 
would be filled by the IFS(B) 
personnel selected by the Ministry of 
Extemal Mairs. This point of view 
was reiterated in 1968 by this Depart-
ment. 

(b) The minimum purchase expe· 
rience of five years was reduced to 
three years by the Department of Sup_ 
ply in the case of Assistants in August 
1973 only in the public inuregt and 119 

such there is no quelltiOil of violation 
of any arr-t as 1NIIerred. to m 
part (a) of 'the Queslton. 

(c) Question does not arise. 

New PdceII of 8*-1 

875. SHRI :MUHAMMED SHE· 
RIFF: 

SHRI BISHWANATH JHUN. 
JHUNWALA: 

Will the Mlni8ter of STEEL AND 
JoIlNES be pleased. to state: 

(a) whether the new steel prices 
l¥ave ~Il anllounced by the Jolnt 

Plant Committee of Government du~ 
ing October, 1973 in accordance with. 
the dual pricing policy announced by 
Heavy Industry Ministry; and 

(b) if so, the salient features of the 
new prices announced? 

~ ------- . - . .... -.,...-~ 

THE DEPUTY MINISTER IN THE: 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) Re-
vised prices of steel were announced-
by the Joint Plant Committee in Octo· 
ber, 1973. 

(b) (i) There is no change for the' 
three main categories of the Plates,_ 
Structurals and Railway materials-
which are predominantly used by State-
and Central Govemment,- public sec-
tor and basic iDdustries; 

(ii) The prices of Gtbe~ categories-
of steel have been increased- by vary--
ing amounts: 

(iii) These price. have been made' 
applicable from the midnight of 14/' 
15th October, 1973: 

(iv) The interest of the exporters; 
of engineering goods is being protec-
ted. 

Coal MIDeI _der Govel'lUlleat C .. -
trol and ia PrIvate IwuIs 

676. SHRI MUHAMMED SHE-
RIFF: 

SHRI KRISHNA CHANDER 
HALDER: 

Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) the number of coal mines iD 
the country under Govemment control 
as well as in private banda: 

(b) whether Government have con·-
sidered the question of t./Iking over 
some more coal mines fltQm. private 
hands; and 

(c) if so, the broad outlines; Qf;--. 
proposals; 




